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| Law-Jud/44/2022-10-Law, Justice and Parliamentary Affairs

GOVERNMENT OF JAMMU AND KASHMIR
Department of Law, Justice and Parliamentary Affairs
(Legislation Section)Civil Secretariat

Jammu/Srinagar
Subject: Transfer of cases of erstwhile State Human Rights
Commission to National Human Rights Commission-

regarding.

Reference: Letter F.No. B-29/6/2023-Coord dated 25™ October, 2023
from Shri D.M. Tripathy, Under Secretary (Coord)
National Human Rights Commission, New Delhi.

Government Order No: 15088- JK(LD) OF 2023
Dated : 09 - 11-2023

Sanction is hereby accorded to the constitution of
Committees in the Offices of Directorate of Litigation, Kashmir/
Jammu with following composition to prepare the list/ abstract of
case files of erstwhile State Human Rights Commission and make
them readily available for their transition to the National Human
Rights Commission (NHRC):

Director Litigation, Kashmir/ Jammu: Chairman

Assistant Director Litigation: Member
AAO/Accountant: Member

The Committee shall prepare the list/ abstract of case
files in the below format and all pages in the files both notings and
correspondence must be numbered:

S.No Date of File Subject Pages
opening Number Correspondence | Notings
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The Chairman of the respective Committees may also co-
opt any employee from his Directorate to assist the Committee, as he
may deem necessary.

By Order of the Government of Jammu and Kashmir.

Sd/-
(Achal Sethi)
Secretary to Government
NO: LAW-Jud/44/2022-10 Dated: 09-11-2023

Copy to:
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. Shri. D.M Tripathy, Under Secretary (Coord), National Human

Rights Commission, Manav Adhikar Bhawan, C-Block, GPO
Complex, INA, New Delhi-110023 for information.
Director Litigation, Jammu/ Kashmir.

. Private Secretary to the Chief Secretary, Jammu and Kashmir

for information.
Private Secretary to the Secretary to Government,
Department of Law Justice and Parliamentary Affairs.

(Reyaz Ali B
Assistant Legal Remembrancer
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